
301 PAUSA 1,1915 (SAKA) 302 

[English) 

T"""";'" 01 Bharat Ophthalmic Glass 
• Umited 

3142. SHRI TARIT BARAN 
TOPOAR : Wdl the PRIME MINISTER be 
pleased to state : 

(a) whether'reduction of import duty 
on Flint Button has affected the tu~ over of 
the Bharat Ophthalmic Glass Umited; and 

(b) if so, the. reasons for reduction of 
import duty on Rint Button? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (DEPARTMENT 
OF INDUSTRIAL DEVELOPMENT AND 
DEPARTMENT OF HEAVY INDUSTRY) 
(SHRIMATI KRISHNA SAHI) : (a) and (b) 
While import duty on Flint Buttons was 
reduced in accordance with the general 
policy to graduatly reduce the peak rate of 
in1port duty, the trepds in turnover of Bharat 
Opthalmic Glass Ltd. are showing an 
increase during 1993-94 as compared to the 
previous year. 

Govt. Deptts . 
Group'C' 10% 

Group '0' 20"10 

3143. SHRISUDHlRSAWANT:WII 
the PRIME MINISTER be pleased to state: 

(a) the details of reservation presently 
available to ex-servicemen in the Centr3I 
and State Governments, State wise; 

(b) the impacts of Supreme Court's 
order about Mandai Commission on the 
above reservation; 

(c) the total vacancies available 
presently in the Central Govemmentservices 
for ex-servicemen and the total ex-
servicemen employed during the last three 
yea~, year-wise; and 

(d) the reasonsfornotclearing backlog 
in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
MALLIKARJUN) : (a) to (d) 

(a) Reservation under Central 
GovemmenVPublic Sector Undertakings 
(PSUs) 

PSUslBanks 

14.5% 

24.5% 

Group 1A' 10% posts of Asstt 
Commandants in 
Para-Military Forces. 

RESERVA TlON UNDER STATE 
30VERNMENTS 

This ranges from 2% to 20% varying 
from State to State. However, there is no 
reservation in Bihar, Kerala, NagaJand and 
Meghalaya. 

Details of Statewise reservation are 
shown in the enclosed Statement I 

(b) The impact of the Supreme Court's 
order about Mandai Commission on the 
reservation of vacancies for ex-Servicemen 
is being examined. 
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(c) Details of vacancies reserved for 
and filled by ex-Servicemen in Central 
Government service during the last three 
years are shown in the enclosed Statement 
II. Besides ex-Servicemen are provided 
employment in Defence Security Corps. 
The details are given below:-

Year 

1990 

1991 

1992 

No. of ex-Servicemen 
employed 

2064 

2133 

2235 

(d) The backlog may be attributed to 
the following reasons:-

(i) Reservation for ex-
Servicemen is 'residual' in 
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character. 

(ii) There is no statutory backing 
to the reservation for ex-
Servicemen on the lines 
applicable to SC/ST. 

(iii) No fixed points are provided 
for ex-Servicemen in the 
combined reservation roster 
and there is no carry forward 
of vacancies reserved for ex-
Servicemen. Consequently, 
no monitonng system exists 
to oversee the implementation 
of reservation orders for ex-
Servicemen. 

(iv) Large number of reservations 
are also lost due to 
fractionalisation and non-
pooling of vacancies at the 
apex level. 
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